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Date 2f Deo

oA 1050/92 N
(oA 150/89)

WAL BAM SHARMA . | oo AFPLICANT .

Vs. :
UNIOT OF INDIA & DOFRS., see FESPONDENTS .
CORAM:

HO*BLE MR, JUSTICE DJL. MEHTA,
HAT'BELE M, 0.0, SHARMA, MELBER (

For the applizant ese SHRI J.I7. [BUSHIIL.

SHPI MATISH SHAUDART .
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FPor the Resor

FoF: HOU'ELE Mh, JIBTICE D,Le MEHDA, VICE CHAIRMAT .

He ard the learnsd coansel for the partiss, The agplicant

submitted this 02 shallznging the u;urlt"'ji ven to Mr. Malhotra

f

and Mr. 0.P. Charma. Mre Malhctra is noe 2 party in thiz petition,
hiz case waZ not congidersd.e Moo D.P, Sharma iz respoine
dent 0.2 . The contention of the lzarnsd counssl for the applicant
is that the respondents rejected his representaticn inlPFebriaary,
1938, Mpr. OGP . Shama and Mr. Malhotes will e considered zs
zenior on the ground thet the enkry of Mr. Malhotra and Mr. O.F
Sharmz in the grade of 2G-~I was earlier, whersasg the applicant was
given the grade on 26,5,71. From the peruszal of this £ils, though
the dates are not clear, howewrer Mr. anshil Agresz thet Mr. G.P.
charms was a regnlar emplayee‘as 33=1 and he mighit hawve been

appointed on regaler bhasizs in the year 19832,

fuy

2. The lzarnsd counsel for the applicant has invited oaarc
Wh—d.3 '

attention to Annexurs Arlo,ka copy oFf £the Zoard'zs letter dated

25 .7.6%. The relevant pragJgraph=2 of £he 52313 latter rezds as

"he rights 2f the group:s £ gsenicr ataff, whi have
alrzady passed the Apverdix IT sxgmination oY who
DRSS 1t before 1e¢4.70 in relakion to their juniors
who are <fficiating in Gr.I will e pressrved as in
extent: procedure "

v licant a3 wsll as the perzcon
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according to this paragrash, ths

agzingt whom there iz 3 dispute akouk the chirgss, both are holding

In the instant czse, Mr. 0.P. Sharm

AT

the post on officiatiog
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post, may e from 1932, on regulzr baszis. Asg

Zuen.,

para== Jdoces not agply. A person whe iz holding the post on reogula

aziz under a regular appointment and wha enters into the grade

first will remain senior in all respecte

S For the rfasong mentionsd above, we do not f
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the 04 and the sane iz dismissed. 1o arder

J , bt

( O.p. SHAERMAL) ( D.L. MEHTA ).
MEMSER (A) VIZE CHAIRMAN



